Annexure-6
Name of the corporate debtor: Narmada Cereal Private Limited; Date of commencement of liquidation: 4" January, 2022; List of stakeholders as on: 16" February, 2024

List of operational creditors (other than Workmen, Employees and Government Dues)
(Amount in )
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1 |Muskaan  [21/0422022 [5532,762 o Dues NA NA o 0 0 o 55,32,762 |0 Original Form
(Overseas not received,
[Account not
reconciled




